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218'. SHa) NITY AMANDA MIS. 
RA : Will the ·Mlnistor or COMMUNI· 
CA TIONS be pllued to stato: 

.j 

(a) whotber accordiD, to Swedisb re­
searcb study, India bas paid over three 
times more than tbe Brazilians for obtain­
iDa similar know bow 'or tbe productioD 
or electronic dJ,ital Iwitcbinl for the tole. 
pbOD. Iystem; 

(b) whether tbis bas Iinded fodia In 
a biSb COlt technoloay; 

(c) whether aoy etrorts were made to 
find out from different sources as to on 
wbat terms tbis technology was sold to 
other countries"; and 

(d) what are tbe otber fiodinas or 
tbe researcb study about our telecom. 
industry and Government'. reaction 
tbereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN OEV) : (8) 
Government is aware of tbe study publish­
ed by two Swedish nationals. It is true 
that the study stared that India baa paid 
nearly three times compareod to the Brazil­
lIaDI for obtainiag similar know-how (or 
tbe production of the electronic diaital 
8witchina systems. However, at the same 
time the study also mentioned that the 
Indiaos have manaaed to let better terms 
during the final Delotiauons in connec­
tioD with tbe price of tbe product. 

The comparilons made by tbe study 
are Dot strJctly valid because of the fonow­
iDa reasoos : 

(i) The transter of tecbDOlolY in 
cas. of Brazil was from a Swedish 
multinational firm to. Brazil­
Uan joint venture in which the 
multinational bolds major sbares 
(to tbe e"teat 4'0' 640/0). while in 
case, 0' India, tbe Government 
ha. bouabt tbe tecbnoJo., out. . 

ri.ht from MIs. CIT AJeatel or 
France. 

(iI) Tbe Swedish multinational bas 
.Iso supplied 8,00,000 Jines of 
electronic switching "Yltems to 
Brazi! comnared to only 2,00,000 
lines imported by India from CIT 
Aleatel of France. The study, as 
stated earlier has brought out 
that lodia bas managed to aet 
better terms in tbis respect. 

However. as per the information avai­
lable iu the study. a full comparison is 
Dot pOSlible. 

(b) No, Sir. In view oj what bas 
been stated above. 

(c) India bad invited global tenders 
for obtaininl know.bow for electronjc 
dllital swjtchina systems in which the 
Swedish multi-national did not participate. 
The technical evaluation of tho tender bids 
revealed that MIs. CIT Alcatel of France 
were tbe only manufaet urer who met the 
rC'qufred conditions in rcaard to proven­
nels of the equipment. Based on Ihis. 
and a bilateral Government to Govern­
ment offer, it was decided to enter into 
an agreement with MIs. CIT Alcatel. 

(d) The main findinss of the study 
. about our teleconl industry are given 
below: 

(I) From a situation existing It the 
time of Independence when vir­
tually there was DO indigenous 
technological capability, India 
has progressed to an extent where 
ine.reasing amounts of tclecom 
equipment are produced within 
tbe country and ~ he development 
of this sector rests in our hands 
and does Dot depend solely on 
external factorl. 

(2) A competitive element bas 
been introduc.ed in tbe equip­
ment sectorwbcre private se­
ctor companies in aome areas 
have been allowed to enter 
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the areas traditionally rese­
rved for fhe state sector. 
Given tbe strict regulations 
iuvohed in the new policy, 
however, it is not self-evi­
dent that tbe desired increase 
in competition and efficiency 
will materialize. 

(3) One reason for the prescnt 
low quality of products and 
services is the rest dctions 
imposed on the sector e g. 
on import of components. 
These restrictions are obvi. 
ously intended to enhance 
the ;ndigenous technological 
capability and to substitute 
for local productiol'l in the 
)oog run. Howevcr~ to 
sbort rUD, these restrictions 
adversely etrects the quality 
of tbe output in the sec-
tOft 

(4) There is a need not only 
for a policy clearlv defining 
the objectIves, but also Tor a 
policy flexible enough to 
recognize and take into 
account the sometimes con· 
flicting short term and loog 
term obje~uves. 

Government have taken note of the 
views expressed in the study by the 2 
Swedish Research Sd"ntists. 

Package offer to prhate !tcetnr in power 

2186. 
KHAN: 

SHRI ARIF MOHAMMAD 
Wilt the Minister ot ENERG Y 

be pleased to state: 

(a) whether Government propose (0 

have a fresh look at the package ofTer to 
tbe private lector to attract investment in 
power; 

(b) "the hurdles pointed out by the 
private sector prohibiting acceptance of 
'package offer; and 

(c) the steps taken to renlove the 
hurdles? 

THE'MINISTER OF STATE INfTHB 
DEPARTMENT Of POWER 1N THE 
MINISTRY OF HNERGY (SHRIMATI 
SUSHILA ROHTAGJ): (a) to (c) Tbe 
policy rcsatdina private ~ sector patticipa­
tion in power leneradoD cootinuea to be 
regulated by tbe Industrial Policy R.esolu­
tion of 1956. The ResolutioD does Dot 
preclude private sector participation to 
power generatioD when the national inte. 
rest so requires. 

Tbe difficulties {Deieated by the private 
sector mainly relate to the quantum of 
investment, return 00 investment and im­
port of equipment &. cUitoms duty, etc. 
Specific proposals from private enterprises 
for installing Icneralina capacity would 
be examined on merits in tbe context or 
tbe additionality of resources proposed to 
be brought .n. 

Re.er.td 'r.iDt'd pool It.lY ID R. M S. 

2187. SHRI BALASAHEB VIKHE 
PA flL: "'iJl tbe Minister of COMMU· 
NICA [IONS be pleased to state: 

(a) t he number or Re!'terved Trained 
Pool Staff S')rtfna A!~jstants working ;n 
RMS .n different circle'S and since 
when~ 

(b) after how many ytars of service 
they arc normally taken as regular Sortiog 
Assistants in the Department; 

(c) the norms in this regard; 

(d) whetht'r it is a fact that in the 
RMS -8 t 

Divi~ion. Pune there are some 
Short Duty Assistants working on daiJy 
wa8e~ as mail sorters since ] 982 ... and 

(e) if $0, when tbey are Jhely to be 
absorbed in tbe Department on re,ular 
basis? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHill SONTOSH MOHAN DEV): (a) 
A statement showing the number of R.T.P. 
Sortiog Assistants in tbe R.M.S. in dUfo", 




